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ullldT,.,.1n KaIvanlyan Hills of TamU Nadu (b) No case has SO far been found to be 
, during 1990-91 and 1991-92. ofmu!der. 
,SI;:heme-WiBe; and 

c' Development of Agriculture In Uttar 

(b) the funds aAocated and spent under Pradesh 
. Ittese schemes during the above period. 

scheme-wise? 7698. SHRI RAJINDER KUAMR 

THE MINISTER OF WELFARE (SHRI 
SITAAAM KESRI): (a) and (b). Information 
Is being colleded andwl. be laid on the table . 
of the House. 

Death. of Women by Bursting of 
Stoves In DeIhl 

7697. SHRI P.C. THOMAS: Will the 
Minister of HOME AFFAIRS be pleased to 
stale: 

(a) the number of casas of death of 
women by bursting of stove raported in Delhi 
~ of the last three years; and' 

(b) the number of such casas which 
eventually turned out to be murd8rs? 

THE MINISTER OF STATE IN THE 
MINISTRYOF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE .' 
MINISTRY OF HOMEAFFAlRS(SHRI M.M. 
JACOB): (a) The number of cases of deth of 
women by brustign of stove raported in Delhi 
during 1989. 1990, 1991 and 1992 (upto 
31.3.1992) is as under:-

No.otcases 

1989 78 

1., 102 

91 ,_ 
17 

SHARMA: Will the Ministrof AGRICULTURE 
be pleased to state: 

(a) the amount released to UltarPradesh 
undertheSchemessponsoredbytheUnion 
Govemrnent for agricultraul development 
during 1991-92; 

(b) the number of small and marginal 
farmers benefited underthe said Schemes; 
and 

(c) the amount eal'JT18l1(ed for the cur
rent financial year? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALl Y RAMACHANDRAN): (a) to 
(c). The relevant information is being col-

. Iected and will be -laid on the table of the 
House. 

Fish landing Centres 

7699. SHRI RAMA KRISH~ KON
ATHALA: Will the Minister of AGRICUL-
TURE be pleased to state: . 

(a) the number offish landing centres in 
Andhra ~h and Kerala; 

(b) the total length of coast line in each 
State; and 

(c) whethertheGovemrnent propose to 
identify R1Of8 centres in Andhra Pradesh 
dIpIng 1992-931 

THE MINISTER OF STATE IN THE 
'. MNSlRY OF AGRICULTURE (SHRI 
~AlJ.Y RAMACHANDRAN): (a) 
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Under the Centrally Sponsored Scheme 2 . (a)· whether the AgrfcufturaJ sQentists 
• and 21 Fistt Landing Centres were sanc- have developed drought I'8SIstant varieties 

tIoned raspeclively for Andhra Pradesh and of sieeds of vai'lous foodgralnsdurlngthe last 
I<eraIa. thraa years; . 

(b) length of coast line in Andhra· 
Prade8tI and Kerala Is 974Km. and 570 Km. 
raapedively. 

(c) The Fish landin(l Centres ar8 sanc
tioned on the basis of proposals received 
hom State Governments. : 

Drought I'8SIatIInt vartetles of .... 

7700: SHRI PARASARAM BHARD
WAJ: WRIthe Minister of AGRICUL TUREbe 
pleased t!) state: 

(b) If so, the .. thef80f; and 

(c) the varieties which have found wide 
acceptance among fom'l8fS? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI K.C. 
LENKA): (a) Yes, Sir. 

(b) and (c). The details Including areas 
of acceptance have been given In the state
ment enclosed. 




